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In partial m«,}dlﬁcatlon of this office order No.CONFE. /HCJ/(“‘OIVMFTEE/ZOM/{}? dated

30.03.2016, Honblc the Chiel Justice ha& been pleased to reconyttute the Commitiee as
folicws -

4. oo Justice Mohammed Rafig |
2. Hon'ble M. Justice Mahesh Chandra Sharma
3. Hon'ble M. Justice Kanwaljlt Singh Ahluwaha

F4 I i
for the pm pose of purchase of new vehicles & accessories for the Chlef Justlce/Judgcs/Oﬂicers

ofthe Su bozdmate Judwlary, mileage of vehicles and other anclllary matters,
BY ORDER
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